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Title: Requests the Central Government to check the atrocities on Scheduled Castes, Backward Classes and
minorities in Uttar Pradesh and need to provide compensation to Harijan Family killed by the Police.
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MR. CHAIRMAN: It is admitted by the Speaker. Do not ask about it.
... (Interruptions)

MR. CHAIRMAN: Shri Gupta, Scheduled Castes and Minority is a subject matter here also. Hon. Speaker has
permitted.

Shri Yadav, please conclude. What do you want the Central Government to do?
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